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feet from 10.4.87 have abolished the Board 
of Administration and necessary power to 
effectively carry out the day-to day manage-
ment of th~ Society have been vested in the 
General M'anager and Chairman. The re-
vised bye-laws have, however. been chal-
lenged by certain elected Directors and others 
in the Delhi High Court and the matter is at 
present subjudice. 

Gandhamardan Bauxite Project In 
Orissa 

6030. SHRI BHABANI SHANKAR 
HOT A: Will the PRIME MINISTERbe pleased 
to state: 

(a) whether the government have re-
ceIved any report suggesting scrapping of 
Gandhamardan BaUXIte Project In Orissa on 
ecological grounds: and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) and (b). No, SIr. The Minrstry of Environ-
ment and Forests had granted environmental 
clearance to this Project subject to the con-
dition that no work on the project will be 
commenced till the ReVised Environmental 
Management Plan of the Project is submit-
ted to and approved by the Environmental 
Management Authority constituted under the 
Chairmanship of Secretary in the Union 
Department of Mines. The ReVised Environ-
mental Management Plan has not submitted 
to the EnVironmental Management AuthOrity 
so far by the Project authorities 

Change in Conventional Form of Indian 
Map 

6031. SHRI MULLAPPALL Y RAMA-
CHANDRAN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether there is any proposal to 
change the conventional form of the Map of 
India; 

(b) if so, the details thereof; 

(c) the reasons therefor; and 

(d) the steps being taken to implement 
the changes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN DE-
PARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a) 
No, Sir. 

(b) to (d). Does not arise. 

Policy for Wet land 

6032. SHRI RAMESHWAR PRASAD: 
Will the PRIME MINISTER be pleased to 
state the Union Government's policy for the 
conservation of wetlands in the eastern fringe 
of Calcutta? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
The policy of Government of India is to 
conserve all ~etland ecosystems in the 
country. The responsibility for preserving the 
wetlands in sound condition lies mainly with 
the State Government concerned. The 
Government of India provides assistance for 
this purpose to selected wetlands, subject to 
budgetary constraints. No such proposal 
has been received from the Government of 
West Bengal. 


